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I, NCW"QQtG’)ﬂPﬂ"Q ............... , son/daughter/wife of ....Br"\:)

Declaration of Assets and Liabilities

Year‘gﬁ?e-‘gq_

Rahadur 0\990-9

........... 7

years, belonging to &Hho\rloﬂ"glaﬁ\!tl’r{ﬂ‘t’/mb\(\f

.................

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.

Details of movable assets -

(Assets in joint name indicating the extent of joint ownership will also have to be

Sr.
No.

Description

Self

Spouse
Name(S)

Dependan
t-1
Name

Dependant-
2
Name

Dependan
t-3
Etc. Name

(if) | Deposits in
Banks, Financial
Institutions And
Non-Banking
Financial
Companies

510000

er - ”

Bonds,
Debentures and | 18000
Shares in I - S ¥,
companies

(iii)

Other financial
institutions,

NSS, Postal s S !
Savings, LIC
Policies, etc

(v) | Motor Vehicles | @orez1422

(details of _ —

Jewellery (give
details of LGﬁm %o\d i
weight and - . —
value)

(vi)

Other assets,
such as values
of claims /
interests

(vii)

Note: Value of Bonds / shares / Debentures as per the- latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
R



1% [ pen

e G

B,

[No&e. Properties Eﬂ jntnt 'awnarshlp fndlcating the extent of joint cwnership will

alse have to be Indicated]
B, Degripton Self | Spousé | Depondant- | Depandant-Z | papentpnt-3
o nama(SL | Newe Nama £he, Hame

(1§ Agricaitural Land
- Location(s} .
= Supvey number(s) - — ik
- Extant {Totel : R AT
measurement)
-Current market vajue
{1y | Mon-Agricultural Land
- Lucatlon(s)
~ Survey numbern(s) I, i - e
- Extent ET otal — L
‘messurgnent)
~CuUrrent market yvalue
(i} | Bultdings (Conimerdial
- and. sidential}
Jcation(sy
= S{pvey fdaor -
numher(s) il i - i i
< Extent | Tokal i
meesurememt}
{= CUrrént rvarket
valiig:

(v} | Hobsés / z!x;'gartrﬂemi:%:J
ke,
- Lr;@atrm}{aﬁr :
= BUFyey fdaor — o - e
num}b&r{a} L . ,_’L

= Bl -.%‘3 ’

——

= Current markaﬁ ' ! T R
- vl L. e
v} [Others (such ag = 2 = } - -
| Interask fn pmperﬂrl _ _

Er. | Deseripton r Home & addrass of Bapk Am&int oukstanding 25 |
Ha, 0 Flﬁgﬂﬁfhl !nﬁmﬁqﬂf{:ﬁ) J [+ 1) U
ﬁn@ai@nt 2
ay Lfi Loans From Banks Sk A0 0000
{lIy Loans from Fnancial B
Linstitations T
{{il) Governmant Dues:
{a) dues to depértments N T
dealing with government
accommodation _
(b} dues to departmants :
dealing with supply of ) s—
Water .
{c} dues te departmeants
deallng with supply of . _ SR
electricity T 5




F (d) dues to departments
dealing with telephones s
(e) dues to departments
dealing with government
transport (including o —
aircraft and helicopters)
(f) Other dues, if any

(b) (i) Income Tax including
surcharge [Also indicate
the assessment year upto CM&LP6HAT759 d ) ‘
which Income Tax Return 3
filed. Give also Permanent
Account Number (PAN)]
(ii) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

(iii) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax — —

€. Personal Detail

GPF/CPF/PRAN No.

1101052 687704

Gender i E (M/F)

Date of Birth % ol 9] L [ . Ll aq

9 | (oD/MM/YYYY)

Class/Group = &

(A/B/C)
e 3 | B'har Vidham Cabho

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

Home District -

Patrq
I hereby declare that the above details are true to the bhest of my
knowledge and belief.

Signature M ..................................

Place:.. Pa—}nq ........ Designation: 07{'{"@* : a%@ndamttﬁan‘ewv)
pate:.. 4102|2086 pepartment:.... 3 1o, Vidhom  8abhg

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.




